192499 Qefoloy 34 57 i

Hon'ble Mr.S.K.Agpawal, J.b.

o . ¥

Shri Pakesh Gupta proxy counsel to Shrl R.R.

Shivhare, Sri Shishir Kumar proxy to Srb A.Mohiley for
respondent g.

Lesrned lawyer for applicant submits that the
zeliwf sought £or haa ¢givan e the applicant, there-

fore applicant does not % to pearsue this metter.
i, therefore, dismiss this original agplication

as not pressed.
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